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3932. SH Mallitrjun Kharge:

Will the Minister of Finance be pleased to state:

(a) vihether firnds have been allocated by the Central Govemment towards the
comtnrction of the Statue of Unity since is coDstruction was mnounced h 2010
and if so, the details thereof;

@) whether the Public Sector Undertakings (PSUs/ Central Public Sector
€,nterprises (CPSEs) also have been directed to p,rovide fimds towads the
constuction of the aforementioned statue and if so, the details of the funds
provided by various PSUVCPSEs towards constnrction of this statue; and

(c) whether any foreigr funding has been utilized towards the construction of the
statue and if so, the source of the firnds and the amount utilized thereon?

ANSWER

MINSITER OF STAIT, IN TEE MIMSTRY OF FINAI\CE

(SHRI P. RADHAKRISHNAN)

(a): A total amount of Rs.300 crorc has been released by the Central Govemment
for construction ofthe Statu€ ofunity.

(b) and (c) : No Madam. Ministry of Finance (MoF) has not directed PSUJCPSEs
to p,rovide firnds towards the constnrction of the aforementioned stahrc. No details
ofany foreign funding for construction ofthe Statue arc available in the Minisry of
Finance. ;


